74

To,
The Registrar,
Hon'ble National Green Tribunal,
Copernicus Marg, New Delhi.

Subject: Submission of Action Taken Report (ATR) in compliance
with Hon'ble National Green Tribunal order dated 04.12.2023
in OA No. 483/2022, Ashish Kumar Mishra & Ors Vs State Of
Uttar Pradesh.

Sir,

In compliance with Hon'ble National Green Tribunal order dated
04.12.2023 in OA No. 483/2022, Ashish Kumar Mishra Vs State Of Uttar
Pradesh, the Action Taken Report on behalf of Principal Secretary,
~Urban Development Department, State Of Uttar Pradesh is being filed
and annexed herewith. '

It is requésted that the said report may be presented before the

Hon'b'le tribunal for kind consideration.

Encl. as above: You Sincerely,

G e
\Y i
(Kalyan Banerjee)
Joint Secretary
Urban Development Department, GoUP

P—/
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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL PRINCIPAL
BENCH, NEW DELHI

ORIGINAL APPLICATION NO. 483 OF 2022

IN THE MATTER OF :-

Ashish Kumar Mishra & Ors. ...Applicant(s)
Versus

State of Uttar Pradesh & Ors ...Respondents

ACTION TAKEN REPORT ON BEHALF OF URBAN DEVELOPMENT
DEPARTMENT, STATE OF U.P. IN COMPLIANCE OF THE ORDER
DATED 04.12.2023 PASSED BY THIS HON'BLE TRIBUNAL

INDEX

S. No. Particulars Page No.

1. Action Taken Report On Behalf Of Respondent
In Compliance Of The Order Dated 04.12.2023 | 4-8
Passed By This Hon’ble Tribunal

2. Annexure R-1 |
A copy of the letters issued dated 22.12.2023,| 9-20
30.01.2024 and 08.02.2024.

3. Annexure R-2
A True Copy of Letter dated 14.02.2024 of Jal 21-31
Nigam (Urban)

(h«_/
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Annexure R-3

A copy of a letter bearing number-PMU/9951/
429(14)/2023 dated 14.02.2024 of the Director/ | 92-13
State Mission, SBM{Urban), Director of urban

Local Bodies.

FILED BY: %0)"
<
\°
(Kalyan Banerjee)
Joint Secretary

Urban Development Department, GoUP
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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL PRINCIPAL
BENCH, NEW DELHI

ORIGINAL APPLICATION NO. 483 OF 2022

IN THE MATTER OF :-

Ashish Kumar Mishra & Ors. ...Applicant(s)
Versus

State of Uttar Pradesh & Ors ...Respondents

ACTION TAKEN REPORT ON BEHALF OF URBAN DEVELOPMENT
DEPARTMENT, STATE OF U.P. IN COMPLIANCE OF THE ORDER
DATED 04.12.2023 PASSED BY THIS HON'BLE TRIBUNAL

That the answering Respondent most respectfully submit as under:

1. That this Hon'ble Tribunal vide its order dated 04.12.2023 was

pleased to issue the following directions: -
RTRTRTIY 2. Having regard to the issue which has been raised in
the original application, we deem it proper to implead following as
respondent:-

i. Member Secretary, Uttar Pradesh Pollution Control Board,

ii. ACS/PS, Urban Development Department, State of UP;

iif. Commissioner, Municipal Corporation, Varanasi.

iv. District Magistrate, Varanasi. P\j
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3. Let notice be served upon the above respondents who on receipt of
the notice will ascertain the correct position and will file their

report/response on or before the next date of hearing.

4. List the matter on 16.02.2024.............. ?

2.  That the present Action taken Report is being filed in pursuance to
and in compliance of the aforesaid directions passed by this Hon'ble

Tribunal.

3. That It is humbly submitted that to cater grievance, the
Respondent has taken steps and letters dated 22.12.2023, 30.01.2024
and 08.02.2024 were sent to the concerned authorities to take
measures. A True Copies of the letters are annexed herewith and

marked as Annexure R-1.

4.  That it is humbly submitted that preseht flow in Asi River/Nagava
Drain is about 78 MLD. From total flow of the drain approx. 50 MLD is
being at treated at Ramna 50 MLD STP and rest approx 28 MLD goes
down in river Ganga. To arrest and treat excess quantity of sewage of
Assi/Nagava drain, construction of 55 MLD STP at Bhagwanpur has
been approved by National Mission For Clean Ganga (NMCG), New
Delhi and the tender process has also been completed with the tender

awarded to M/s Enviro Infra Engineers Limited MTS JV, and the work is
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set to commence soon. A True Copy of Letter dated 14.02.2024 of Jal
Nigam (Urban) is enclosed as- Annexure- 2

5. That for the interim treatment, Bio- Remediation is being carried
out by the Varanasi Municipal Corporation and approval has been
granted by NMCG New Delhi for additional discharge through: the
advanced oxidation process and the same is proposed to be completed
by 24.02.2024. A copy of bioremediation is annexed with the report

of Director, Urban Local Body which is annexed as- Annexure- 3.

6. That it is most respectfully submitted that in river Varuna, within
the Municipal Corporation limits, a total of 14 Sewage drains are being
discharged. Following the expansion of the Municipal Corporation limits,
one large drain with a total discharged of approximately 37 M.L.D., has
been included within the Municipal Corporation boundary. Consequently

a total of 15 Sewage drains are being discharged into the Varuna River.

7. That out of the aforementioned drains, 13 sewage drains have
been tapped through interceptor sewer by the Irrigation Department,
Varanasi, while the remaining 2 sewage drains, namely Naro Khar Nala,
is partially tapped whereas Durga Nala remains untapped. A proposal
for the construction of Interception and Diversion and Sewage Treatment

Plant for Durga Nala 55 M.L.D. S.Tﬂ, a DPR was formulated in the
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month of April 2022 and the same was submitted for approval to

N.M.C.G., New Delhi. The approval for the same is expected soon.

8. That in terms of the status of Assi/ Nagava drain in Varanasi City,
the Flow of Assi/ Nagava drain is of 78 M.L.D. which is partially tapped.
A copy of the status report of all the drains in Varanasi City is already

annexed herewith and marked as Annexure R- 2.

9.  That the Uttar Pradesh Jal Nigam (Rural) has issued a Letter of
Award on 06.11.2023 vide its Letter No. 764/W-NMG/310, to M/s Enviro
Infra Engineers Limited MTS JV for Survey, Investigation, Design, Build,
Operate and Transfer of In_terception, Diversions and Treatment Works
including 02. Nos. drain tapping, Interceptor Trunk Sewer, 01 No. MPS
(50MLD) 01 No. PS (06 MLD) with allied works & Raising Mains, 01 No.
STP (55 MLD), facility of faecal sludge management (10 KLD} with allied
works including 15 Year Operation and Maintenance of these L&D works
at Varanasi, District Varanasi, UP under Narnami Gange Programme on
DBOT Mode. A copy of Letter of Award dated 06.11.2023 is annexed

herewith and marked as Annexure R-2

10. That it is submitted that a letter bearing number-

PMU/9951/429(14)/2023 dated 14.02.2024 of the Director/State Mission,
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SBM(Urban), Director of urban Local Bodies which comprehensively

deals with issue is annexed herewith as Annexure R- 3.

11. That it is respectfully prayed that the Hon’ble Tribunal may be

pleased to Kindly take the instant Action taken report on record.

Filed by g
e @uw

(Kalyan Banerjee)
Joint Secretary
Urban Development Department, GoUP
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NAT- 3/ a3t sAA

/3 POS
BEFORE THE NATIONAL GREEN TRIBUNAL, NEW DELH1
Original Application No. 483/2022

LAL JIKUMAR VS DIVISIONAL FOREST OFFICER-NAINITAL.
TO.
1. Member Secretary, Uttar Pradesh Pollution Conérol Board
Building No. TC-12 V, Vibhuti Khond,
Gotnti Nagaz, Lucknow-226010, U,P.
Email: ms@uppeh.in (RESPONDENT NO. 01)

2. Additional Chlef Secretary/ Principal Secretary
Lirban Development Department, State of Uttar Pradesh

Email: chairmancampi@upavp,com? commissioner@upavp.come

secretary@upavp.com/ secrelarveamp@upnviy.com
(RESPONDENT NO, 02)

3. Commissioner Municipal Corporation, Verunasi

Email; pagstnigamyns@gmail.com/ dinvariinic.in (RESPONDENT NOC. 03)

4. District Magistrate Varanns|
Etnail: dmvar@aic.in (RESPONDENT NO. 04)

Wheteas the above titled Application was iisted before the Hon'ble Tribunal en
014.12.20235 (copy of order and petition is enclosed). when the Hon'bie Tribunal infer-alia passed
the followirig order (reproduced relevant extracts only):-

“2. Raving regard 10 the issue which has been raised in the original
application, we deern it proper to implead foliowing as respondent:.

i. Member Secretary, Uttar Pradesh Pollution Control Bonrd;

il.  ACS/PS, Urban Development Department, $tate of UP:

. Comhissionef, Municipal Corporation, Varanasi;

iv. District Magistrate, Varanasi.

3. Let notice be served upon the above respondents who on receipt of the
notice wilt aseertnin the correct position nnd will file their report/response on
or before the next dute of hearing.

4. List the matter on 16.02.2024.”

L3l L

2. Now. take futther notice thet the above matter will be listed for further cansideration
before the Hon’hle Tribunal on 16.02.2024. a1 Faridkot House, Copernicus Marg, New Delhi-
110001 through physical hearing (with hybrid option), when yau may appear before the Hontble
Tribunal either in person or by a plender duly instructed. and file reply/reponse/report, on or
before next date of hearing, as per directions of the Hon'ble Tribunal vide Ordes dated
04.12.2023.

B
3. Take funher noiice that in dﬁ_ﬁult of your appeatance on the date above mentioned, she
said Application will be heard and detdrmined in your gbscnce,

-1

4. Given under my hand and the sea) of this Hon’ble Tribunal, on this 21%7 Decembor, 2023.

Note: (For Orders, Cause Lists & other information. please vislt our website

www grecsiriburel gov in)
I 3 A } }q,f’}ﬂ;

Consultant (fudictal), NGT

CGRRE S

{ /‘1}"“:‘" i
(AT, ¥ \?;

£ wR

gl iz
Y
\3"?’&’,.';;7{,'1(‘:*‘/]
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{tem No.09 Court No. 1

BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

Original Application No. 483/2022

Ashish Kumar Mishra & Ors. Applicant(s)
Versus

State of U.P. Respondent
Date of hearing:  04.12.2023

CORAM: HON'BLE MR. JUSTICE PRAKASH SHRIVASTAVA, CHAIRPERSON
HON'BLE MR. JUSTICE SUDHIR AGARWAL, JUDICIAL MEMBER
HON'BLE DR. A. SENTHIL VEL, EXPERT MEMBER

ORDER

1. In this original application, registered on the basis of the letter
petition, grievance has been raised that ﬂo.od plain area of rivers Varuna
and Assi, tributaries of river Ganga, have not been demarcated and
consequently, influential people are encroaching upen their flood plain
area. There is also a complaint about illegal discharged of untreated

sewage in both the rivers.

2. Having regard to the issue which has been raised in the original

application, we deem it proper to implead following as respondent:-

i. Member Secretary, Uttar Pradesh Pollution Control Board;
ii. ACS/PS, Urban Development Department, State of UP;
iii. Commissioner, Municipal Corporation, Varanasi;

iv.  District Magistrate, Varanasi.

S e Ce 1!

11
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3. Let natice be served upon the above respondents who on receipt of
the notice will ascertain the correct position and will file their

report/response on or before the next date of hearing.

4. List the matter on 16.02.2024.

Prakash Shrivastava, CP

Sudhir Agarwal, JM

Dr. A. Senthil Vel, EM

December 04, 2023
Qriginal Application No. 483/2022
JG

12
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| ANKIT VERMA
STANDING COUNSEL STATE OF UTTAR PRADESH

Dated- 29.01,2024

To,
The Principal Secretary
Urban Develapment Department

Government of Uttar Pradesh

Subject- Original Application No. 483/2022 titied as Ashish Kumar
Mihra & Ors v/s State of UP before the Hon'ble National Green Tribunal,

New Delhi.

Dear Sir, -

The grievance in the abovementioned Original Application is that flgod plain
area of rivers Varuna and Assi, tributaries of river Ganga, have not been
demarcated and cansequently, influential people are encroaching upon their
flood plain area. There is also a complaint about illegal discharged of

untreated sewage in both the rivers.
dated 04.12.2023 while adjudicating the

f notices upon the State of UP and has
The order dated 04.12.203 is being

The Hon’ble Tribunal vide its order
jssue had directed the issuance O
impleaded the following respandents.

reproduced herein:-

eueese Having regard to the issue which has been raised in the original
application, we deem it proper to implead following as respondent: - 1.
Member Secretary, Uttar Pradesh Pollution Control Board; il. ACS/PS,
Urban Development Department, State of UP; ii, Commissioner,
Municipal Corporation, Varanasi; tv. District Magistrate, Varanast.
rved upon the above respondents who on receipt of the
rtain the correct position and will file their
or before the next date of hearing. 4. List the

Let notice be se
notice will asce
report/response on

matter on 16.02. 2024.

AMUDDIR EAST NEW DELHI-110013

A-15 FF, NIZ
Mob- +91 999 080 4440 Email - askit.sengtup@gmail.com

Prwacct \eammnl

S————
-

16
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ANKIT VERMA
STANDING COUNSEL STATE OF UTTAR PRADESH

Fn light of the aforesaid circumstances it is advisable that necessary
instructions may be given to the concerned. officials who may contact the
office of the undersigned before the next date of hearing so that

report/response as directed by the Hon'ble Tribunal may be prepared and
filed,

Further it is also requested that a requisition may be sent from your good
offices to the Law Department of the State Govérnment for issuance. of
conlest order and vakaltnama in thé aforesaid matter in my name, which
may be issued before the next date of hearing.

Warm Regards ' Yours Sincerely
Prracit
Ankit Verma

A-15 FF, NIZAMUDDIN EAST NEW DELHI-110013
Mob- +91 999080 4440 Emall - ankit.sengtup@gmail.com

17
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Item No.09 Court No. 1
BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

Original Application No. 483/2022

Ashish Kumar Mishra & Ors. Applicant(s)
Versus

State of U.P. Respondent

Date of hearing: _04.12.2023

CORAM: HON'’BLE MR. JUSTICE PRAKRASH SHRIVASTAVA, CHAIRPERSON
HON'BLE MR. JUSTICE SUDHIR AGARWAL, JUDICIAL MEMBER
HON'BLE DR. A. SENTHIL VEL, EXPERT MEMBER

ORDER

1. In this original application, registered on the basis of the letter

petition, grievance has been raised thatT156d Plaif area of Tivers Varona K

Ad”ASSI tTIbULANES of Tiver Ganga, Wave 7ot beenm demarcated and}

conséquently, iffluential” people are encroactiing dpon their o6d plaii

area There is alS6 &’ complaint about ilegal discharged of Titfeated |

SEWaRE 1 VOt U HVErS)

2. Having regard to the issue which has been raised in the original

application, we deem it proper to implead following as respondent:-

i, Member Secretary, Uttar Pradesh Pollution Control Board;
i.  ACS/PS, Urban Development Department, State of UP;
iii. Commissioner, Municipal Corporation, Varanasi;

iv.  District Magistrate, Varanasi.
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3. Let notice be served upon the above respondents who on receipt of
the notice will ascertain the correct position and Will' filé ther

report/response on or before the next date of bearing.

47 " Listthe matter on 160272024

Prakash Shrivastava, CP

Sudhir Agarwal, JM

Dr. A. Senthil Vel, EM

December 04, 2023
Original Application No. 483/2022
JG

20
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Status of drains in Varanasi City

S.N. | Name of Flow Tapped Name of Remarks
Drains {MLD) {Y/N) . STP with
in Yr instafled
2017 capacity
Ganga River -
1 Assi/Nagava 78.0 Partifly 50 MLD Present flow in Assi/Nagava drain is about 78 MLD,
Drain ’ Tapped STP From total flow of the drain approx. 50 MLD is being
2 Nakkhé Orain 50 Partilly Ramana/N treated at R'amr.:a 50 MLD STP and rest approx. 28 MLD
Tapped agwa Mps | 808S r:*lown in River Gang:'a. To arrest .and treat exceess
3 Samneghat 1.17 Partilly guantity of sewage of Assi/Nagava drain, construction of
Drain : Tapped 55 MLD STP at Bhagwanpur has been approved by
NMCG. Bidding process has been completed, letter of
award has been issued and agreement shall be signed
shortly and work likely be started thereafter and will
take about 02 years time for completion. However, as
interim measure, bioremediation is being carried gut by
Nagar Nigam, Varanasi. In addition to this, NMCG has
also approved project for treatment of excess quantity
of flow through Assi drain by Advance Oxidation Process
til the work of construction of 55 MLD STP is
completed. Work is under progress and the plant shall
become-operational by February, 2024.
Interception and diversion of Nakkha drain is proposed
under- above mentioned 55 MLD STP at Bhagwanpur.
For. interim measure bloremediation is being carried out
by Jal Kal Department, Nagar Nigam, Varanasi.
Samne Ghat drain is tapped and diverted through
Assi interceptor sewet pipe line. Overflow is oceurring
due 10 choking of this sewer line, Jal Kal Department,
Nagar Nigam, Varanasi has been informed for cleaning
of this pipe tine. Desilting is in progress and Jal Kal
Department, Nagar Nigam, Varanasi is conducting
. bioremediation of this drain til] desilting is completed,
4 Shivala Drain 5.00 ¥ '
5 Harishchandrag ]
| hat Drain 2.50 Y. -
6 Mansarover
Ghat Drain 4.50 Y
7 Pandeyghat
Drain Y
8 br. R. P, Ghat 30.00
Drain
9 Meerghat Drain 80 MLD
10 ¢ Lalitaghat Drain sTP
11 | Jaleshanghat Dinapur/
brain 4.50 v Konia MPS_
12 | Manikarnikagha
t Drain Y
13 Sankthaghat
Drain Y
14 Mehtaghat
Drain 1.50 Y
15 [ Ramghat Drain Y
16- | Panchgangagha
t Drain Y \\ )

| ' %\V\W

Execuitive l!‘.ﬂ'gi.n_eef,l
Construction Division-1,
U. P. Jal Nigam gUrban]
Varanas!’
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17 8ramhaghat
Drain
18 | talghat Drain
19 Trl%(?changhat 4.50
Drain
20 | Teliya Drain 2.80
21 Bha.msasur 0.40
Drain
22 | Rajghat Drain 0.20 ¥
23 Rajghat Outfall | 118.0
; B0 MLD 5T
(Shahi Nala) "Dirapur / 140
Tapped | yipsrp -
Dinapur
24 1 Rambhag Ghat
Drain 8.2 Y
25 Batua Ghat Y
Drain 0.13 - 10 MLD
26 Shakti Ghat : Y STP
Drain 0.4 Ramnagar
27 . i Safotri Ghat Y.
| Drain 0.34
2B Hanuman Ghat
Drain ) 0.09 Y
29 ] - Newly added in Nagar Nigam Area. Proposal sent for
Sujabad Drain 4.5 N - approval under AMRUT 2.0 program
Varuna Rlver -
30 Phulwariya 7.60 tapping has been done by irrigation Department and
Drain ) Y diverted to 140 MLD STP at Binapur, Over flow of
31 Sadar Bazar 2.00 '140 MLD tapped drain is discharging into River Varuna which is
Drain - ) Y <Tp required to completely tapped by cancern department,
32 Raja Bazar .
- 0.10 Dinapur/ -
Drain Y
33 | Tefiyad Chauka
eryasas 18.00 Ghat MPS
Drain Y
34 Nakkhighat
Drain 0.10 Y
35 Narckhar Drain | 7.50 Fartialty
Tapped 120 MLD -
36 | NaiBastibrain | 3.00 ¥y §TP
37 | Sarang Talab 150 Goithaha Fo’r interim measure, tapping has been done by
Drain : ¥ irrigation Department and diverted to 140 MLD at
38 Central Jail 6.50 Dinapur,
Drain - Y- Over flow of tapped drain is discharging into River
39 | Orderly Bazar 7.00 140‘MLD | Varuna which Is required to completely tapped by
Orain ) Y stTP concern department,
-40 Cha‘mrautha 150 Dinapur / .
Drain N 120 MLD
41 Kha.juri Colony 1.50 . STP
= gram = Goithaha
‘Banaras Drain
No.-5 100 Y
43 | Hukulganj Drain | 2.50 Y.
44 Durga Drain 37.00 N DPR for interoeption, diversion and construction of STP of

_capacity 55 MLD for treatment of Durga drain has been sent to

Nationat Mission For Clean Ganga (NMCG) in April, 2022 for
approval. Approval is awaited.

o

Executive Engineer,
Construction Division-1,
U.P. Jal Nigam'[Urban)
Varanasl’
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mﬁﬁﬁwﬁaa‘rﬁmﬁmﬁw

S.N. | Name of Flow Tapped Name of Remarks
" | Draing ML) | iy/n) STP with
inyr installed
2017 capacity’
1 Phulwariya 7.60 tapping has been done by Irrigation Department and
| Drain ' Y diverted to 140 MLD STP at Dinapur. Over flow of
2 Sadar Bazar tapped drain is discharging into River Varuna which is
. 2.00 140 MLD )
Drain Y sp required to completely tapped by concern department.
3 Raja,‘ Bazar 0.10 Dinapur/
Drain . Y.
2 Telvab Chauka
- = vatg 18.00 Ghat MPs
Drain ¥
5 ‘Nakkhighat ‘
Drain 0.10 ¥
6. MNarokhar Partially
. 7.50
Drain Tapped | 120 MLD -
17 Nai Basti Drain | 3.00 ¥ STP
8 Sarang Talab Goithaha Fo|r fnterim measure, tapping has been done by
Drain 1.50 Y Irrigation Department and diverted to 140 MLD at
. Dinapur.
9 Central Jail ;
Drain 6.50 y Over flow of tapped drain is discharging into River
0 Orderly Bazar - . Varuna which is required to completely tapped by
Drain 7.00 v 140 MLD concern department.
11 Chamrautha STP
. 1.50 Dinapur /
Drain N
12 Khajuri Col 120 MLD
auntolony | 4 5o STP
Drain Y .
= Goithaha
13 Banaras Drain 100 . -
No.-5 - Y
14 Hukulganj
Drain 2.50 Y
15 Durga Drain 37.00 N DPR for interception, diversion and construction of STP

of capacity 55 MLD for treatment of Durga drain has
been sent to National Mission For Clean Ganga (NMCG)
in April, 2022 for approval. Approval is awaited,

%l
@t

Executive Engineer,
- Construction Division-1,
U, P. Jal Nigam gUrban}
Varanasl
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Emgjl 1d- sgyifuplovns®redifimon,¢
GAM (Rural)
ek Al %_ , Madhopur, Sigra, Varanasi
764/ w-NMG/ 310 06-11-2023
To. : Letter of Award

M/s Enviro Infra 13
201, 2nd Floor,
Delhi- 110085

\gineers Limited MTS gV
RG Metro Arcade, Rohini Sector i1,

Subjeet: . - o

il ]ntl;?é?zfgf A\\.d!(} .( LOAY I'or survey, {nvestipation, Desipn, Build, Operate and Transter of
““—W and Treaument Works including 02 Nos. Drain_Tapping, aterceptor
01 No.STP SN(" MPS (50 MLD), 01 No. IPS (06 MED) with allicd works & Rising Mains,
e d'. I {35 _MLD). f:&ctlli‘f for faccal sludge management (10 KID) with allied works
including 15 Year Operation a i o of ‘These 1&D L Varamasi, Disiric

Yaranasi, U.P. Under Namami Gange Programme on DBQT Mode.

Denr Sir,

. This 1S In reference 10 your bid dated 06-03-2023, submitted in response to Notice Inviting
13“‘5}?? {(NiT No.. 32/W-NMG/08 Dated- 18-01-2023) for the implementation of (he above-
mentioned project.

1.  We are pleased to inform you that your bid, including financial proposal (enclosed) of INR
1,51,55,81,937.50, say INR 1,51,55,81,937.00 only {INR One Hundred Fifty One Crore Fifty
Five Lakhs Eighty One Thousand Ninc Ilundred Thirty Seven only) including ail taxes except
GST (shall be paid separately as upplicable) comprising of (Capital cost INR 806,46,20,000.00,
Q&M cost INR 650961937.00) as the bid price for “Survey, [nvestigation, Design, Build. Operaie
and Transfer of Interception, Diversion and Treatment Works including 02 Nos. Drain Tapping,
Interceptor Trunk Sewer, 01 No, MPS (50 MLD), 01 No. IPS (06 MLD) with allied works &
Rising Mains, 0t No. STP (55 MLD), facility for faecal sludge management (10 KLD) with allied
works including 15 Year Operation and Maintenance of These 1&D Works at Varanasi, District
Varanasi, U.P. Under Namami Gange Programme on DBQOT Mode™ has been accepted by the
competent authority and you have been identificd as the Selected Bidder for the project, subject 10
fulfitment of following terms and conditions--

a) The Selected Bidder shall submit all necessary documents prior to signing of the Contract

Agreement. . . . ‘ ‘

b) Payable price is INR 1,51,55,81,937.00 subject to completion of works mcnuoncd.m scape of
works. Price is inclusive of all taxes except G.S.T. which will be paid extra as app_hcable._

¢) The Bidder shall be responsible for the scope of work defined in tender docu'mcm imer alia the
subsequent modifications provided via pre-bid replies and addcndums;" Corrigendums.

d) The Bidder shall construct the STP on same technology as proposed in the PQ cum technical
bid.

¢) The Bidder shall implement the Project as per the ter

he Selected Bidder is required to sign the Contract

ms and conditions of the Bid Document.

2. Within 15 days from the issuance of the LOA, L

Agreement.
3. The sclected bidder is required to sub S
tender document before signing of Contract Agreement as fotlows-

Sr. Description Amount (INR) Validily

No. : BT
; i 9 Me Performance Securities sha
! Performance securily @376 o 4.54,67,458.00 | remain valid for the pggigd_l'g;m__

mil the Performance sceurities in accordance of clause 6.5 ol

| Bid Project Cost L

Page1of2 /

e T R RN

Scenned with CemScanner
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design and build plus the first 3
years of O&M after completion of
construction work
EHS Performance : o)

. Sl . Shall remain valid for the entire
2 Lsecurity@!% of Bid Project 1,51,55,819.00 | term of the Contract Agreement.

Cost However, additional performance
security may be released /@7.5 %
Additional Performance every year commencing afler
3| Sccurity due to abnormally low | 20,00.00,000.00 | Successful completion of 03 ycars
price bid of O&M period post successful

commissioning and balance amount
A afier completion of contract period.

Total- Rs.26,06,23,277.00 (INR Twenty Six Crore Six Lakh Twenty Three Thousand
Two Hundred and Seventy Scven only)

These securities will be issued in favor of “Unar Pradesh Jal Nigam (Rural)” represenited by
Superintending Engineer (Circle OfTice), Sigea, Varanasi paysble al Varanasi in the formal set out in
Annexure A Part-d and Annexure A Part-d1 of the tender document (Govt. rules and regulations apply
regarding performance security, if any)

4. No Price escalation is admissible on any account whatsoever,

5. If you. the Selected Bidder, fail to comply with the requircments of paragraph 2 or 3 above or it is
subsequently discovered that you made any material misrepresentation or gave any materially incorrect
or false information. ther U.P. Jal Nigam (Rura) shall have the right to disqualify you. revoke this
LOA and forfeil your Bid Security.

6. Bidder has to submit Non-Judicial Stamp paper in 02 Nos. of Rs. 500.00 each, for Agreement. )

7. In no case you will be allowed to use fand more than quoted by you in your bid i.e..lospo.uo M't

failing which the Jal Nigam shail have the right to disqualify you, revoke this LOA and forfeit your Bid

Seccurity . ‘

In addition of the above. you the selected bidder. shall comply with all other requirements as set out in

the tender document and for all purpose, {he conditions of the tender document may be read as a part of

this LOA and in case ot any contradiction, the terms set forth in the tender doct{rr_\cnl shall Preyml.

9. You are henceforth requested to do the needful as st out in this LOA 1o facilitate the signing of the

Contract Agreement for the implementation of the Project.

nnexed:- Financial Proposal. | -
: Regargs.

o

({Visheshwar Prasad))
Supcrintending Eagineer

Endorsement No. and Date as above. -
Copy to foliowing for information and neces;.ar_\'_ncuon;
Director General, NMCG. New Delhi l .
Executive Director (Projects). N;\:CG. New Delhi.
Project Dircctor, SMCG UP, Lucknow.
. - > Jal Nigam (Rural), Lucknow. ) R e
2_1}3:?§é:ggi13;§¢-‘(lg:nl::)- {jﬂP ;gal !Ni(!.lam (Rural). Lucknrow in reference ol theit jetter no. 40601
. i ga). U.P. Jo' TS !
0273 (Assi)/2023 dated 02-11-2023. \ varanasi.

: 5 i Rural .
Chicf Engincer (V' Zone), L p Nl(gETl]\:l; UP Jal Nigam (Rural), Varanask.

Superiniendin Engineer O omz:em ion Unit, UP Jal Nigam (Rural), Varanasi.

:oct Manager, Ganga Pollution Pr i M
g.»?ejflitii'e Eng,ineer, Division Office (EM), UP Jal Nigam (Rural), Varanas!

h L L2 D —

g

Supcrintcnding Engineer

Scanned with CamScanner
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J0Y0 T, TE |
| HE-Wi0THoY0 / 93 5y /YDy 2023 TS [T \Yy BRas], 2024

R0 UG SRT TSRO ¥ NTAGT 0G0 HEI—483 /2022 Ashish Kumar Mishra & Ors
L g I ¥ | ARy R 04122023 B SR B HIE K|

-/ A-5—2024—68Re /2023 fAATE 30 WEN), 2024 TE T HEA-46(1) /—5—2024—68Re /
2023 3B 08 TR 2024 BT WIH TS TR B FE BN, (oGP AT W A0 WK BRG
| =arfraRer # DA AMoTo TEAT-488 /2022 Ashish Kumar Mishra & Ors T 17  TIRT STy
. fai® 04122023 @ U ¥ AN offeT R, vl aftrgE, Sowo @ U faie 2001

2024 ¥ SfeciRaa @ealf @1 9dEor B Y YEIIT WY § "o THoshiodio, g fRweh #
. SOTE ST A TIRIS PRI §Y qd HHIATE] ¥ YT B AT BRI T DY 39T
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: g Ra = § TG #lovo WET—483 /2022 Ashish Kumar Mishra & Ors & 370 #
ok TRy RS 04.12.2023 @ Ao ¥ gHoNodo, 7§ fReeh H arquiel e qTdH
. IR R EY Ha DG B AT UET B SUAH FRIA 8g TR G, TR
. IRV B 9 Pyl T T i) Sea $ e ¥ TR e aeoR) g -hA @
Oy RAE 13 WA 2024 T ATEAT WG B wh 2

AT TR P IR BN A9 @ umAd fiie 13 BRad 2024 & iy

JTET Hor T PR AAvIF HRIE og WG |
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e /s feE e
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{tern No.09 Court No. 1

BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

-y

Original Application No. 483/2022

Ashish Kumar Mishra & Ors. . Applicant(s)

7

'Versus

Stateof UP. - 7 . "1 .0 7 Resnondent

Dateof heatinng: 04.12.2023

CORAM: ° HON'ELE MR. JUSTICE PRAKASH SHRIVASTAVA, CHAIRPERSON
. . HON'BLE MR. JUSTICE SUDHIR AGARWAL, JUDICIAL MEMBER .
HON'BLE' mz. A. SENTHIL vEL, EXPERT Mmamz

ORDER

=

1. _lh this originai application, rggistet:éd on the. basis of the letter .

petition‘ grievance has been raised thaf'ﬂ‘ﬁa'”ﬁlﬁiﬁ'mfﬁ?ﬁvm :

’ﬁ'i’i"d"Aﬁ‘:,"’fﬁbﬁtﬁﬁ“""‘f river Ganga, MtWﬁmwmv '

consequently; i mﬂuenhai people are encrOammg upbn‘thcar llood plam

§Fea; THere i 31663 Complant about Tllégyl disERATYE Bl unteated]

FEWHEE i Ot e Tivers)

- Having regard to the issue which has Ibeen raised in the ériginal

application, we deem it propcr to implead follo)wing as respondent:-

i.  Member Seczetaxy, Uttar Pradesh Polluuon Control Board,;

.F:

.ACS/PS, Urbén Development Department "State of UP
Jili. Commissioner, Municipal Corporation, Varanasi;

H'S Qis'_gﬁct Magistrate, Varanasi.
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3. Let notice be served upon the above respondents who on receipt of

the notice will ascertain the correct position and Will' Tilg™ their

report/response on or before the next date of hearing,

47" Listthe matter of 161022024,

Prakash Shrivastava, CP

Sudhir Agarwal, JM

Dr. A. Senthil Vel, EM

Pecember 04, 2023
Qriginal Application No. 483/2022
G
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Gl’f’iﬁﬂ SBM State PMU <sbmstatepmu@gmail.com>

Fwd Regardlng sﬁb.rh'ission of compllance report on behalf of Vé.féﬁa_si'Négar
Nigam, in compliance of to order dated 04.12.2023 in Origanal Application No.
483/2022 in the matter of Ashish Kumar & Ors Versus State of U.P. '

Varanas: Mumclpal COmm!ssIoner <mcvns1@gma:l corm> Tue Feb 13 2024 at 2 28 PM
To: "Swachh Bharat Mission (Urban) Directorate Uttar Pradesh" <sbmdlbup@gmail.com>, sbmstatepmu@gmail.com

—umemmiee= FOrWarded message —-w--

From: Varanasi Municipal Commissioner <mcvns1@gmail.com>

Date: Tue, Feb 13, 2024 at 2:25 PM

Subject: Regarding submission of compliance report on behalf of Varanasi Nagar Nigam, in compliance of to order dated
04,12.2023 in Origanal Application No, 483/2022 in the matter of Ashish Kumar & Ors. Versus State of U.P.

To: <judiciai-ngt@gov.in> o ? s o

Sir,
P.F.A.

Municipal Commissioner, Varanasi,

Main Building, Varanasi Nagar Nigam,
Sigra, Varanasi-221010, UP, INDIA.

e-mdil: mevnsT@gmail.com_Website: www.nhvns,org.in

Contact no. 0542-2221711, Fax no, 0542-2221702

Mobile: (+91) 7800000900

w7 Sender notified by
Mailtrack

Municipal Commissioner, Varanasi,

Main Building, Varanasi Nagar Nigam,
Sigra, Varanasi-2210190, UP, INDIA.

e-mail: mevns1@gmail.com_ Website: www.niwns.org.in
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Contact ne. 0542-2221711, Fax no. §542-2221702

Mobile: (+91) 7800000980 T o m e T

Sender notified by . T
Mailtrack D

) 4832022 Ashish Kumar - convertedt.pdf | ' o
23572K
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‘To,
- The Registrar

Hon'ble National Green Tribunal

Principal Bench

Faridkot House, Copernicus Marg,

New Delhi-110001

Sub: Regarding submission of compliance report on behalf of Varamasi Nagar

-~ Nigam, in compliance of teo order dated 04.12.2023 in Origanal
Application No. 483/2022 in the matter of Ashish Kumar & Ors. Versus
State of U.P.

:Sir,

| - Kindly refer to the subject mentioned above. In compliance of the order dated
:04.12.2023 in Origanal Application No. 483/2022 in the matter of Ashish Kumar &
- Ors. Versus State of U.P. The compliance report on behalf of Varanasi Nagar Nigam
'is enclosed herewith for your kind perusal and further necessary action. List the
-matter for further consideration on dt. 16.02.2024

.Encl. As ;Above

R

RN

T o Yours faithfully

.,f'[-,.:,.___- o A
R EET L L, ' Uﬂv\a’
(Akiat\\fenna)

3 Municipal Commissioner
Varanasi
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To,
The Registrar
Hon'ble National Green Tribunal
Principal Bench
Faridkot House, Copernicus Marg,
New Delhi-110001

Sub:

State of U.P. |

Sir,
Kindly refer to the subject mentioned above. In compliance of the order da:ted
------- .. 04.12.2023_in Origanal Application No. 433/2022 in the matter of Ashish Kum.arg;&
Ors. Versus State of U.P. The compliancs report on behalf of Varanasi Nagar Nigam
is enclosed herewith for your kind perusal and further necessary action. List the

matter for further considerstion on dt. 16.02.2 024

Encl. As Above
Yours faithfully -

(Akshgt Verma)
Municipal Commissioner
Varanasi :
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; 'Wﬂﬁsﬁﬂgﬁamﬁéﬁﬁﬁmsﬁwwﬂ%mﬁo
4%3 /2022 AT FAR s T o7 T W oif Yoo # fATIP 04.12.2023
7 FTaR oTde WRe R T -

1 In this original application, registered on the basis of the letter petition, grievance

has been ralsed that flood plain area of rivers Varuna and Assi, tributaries of river

Ganga, have not been demarcated and consequently, influential people are

encroachmg upon their flood plain area. There is also a complaint about illegal

dlscharged of untreated sewage in both the rivers.

2 Having regard to the issue which has been raised in the original application, we .

cieem it proper to implead following as respondent:-
.f i. Member Secretary, Uttar Pradesh Pollution Control Board;

ii. ACS/PS, Urban Development Department, State of UP;

{ii. Commissioner, Municipal Corporation, Varanasi;

iv. District Magistrate, Varanasi.
3 i.ét notice be served upon the above respondents who on receipt of the notice will
és_ce-rtain the correct position and will file their report/response on or before the next
éiate of hearing.
34 List for further consideration on 16.02.2024."
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Item No.09 Court No. 1
BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

Original Application No. 483/2022

Ashish Kumar Mishra & Ors. Applicant(s)
Versus

State of U.P. _ Respondent
Date of hearing: 04.12.2023

CORAM: HON'BLE MR, JUSTICE PRAKASH SHRIVASTAVA, CHAIRPERSON
BON'BLE MR. JUSTICE SUDHIR AGARWAL, JUDICIAL MEMBER
HON'BLE DR. A, SENTHIL VEL, EXPERT MEMBER ooy

ORDER

1. In this original application, registered on the basis of the letter
petition, grievance has been raised that flood plain area of rivers Varuna
and Assi, tributaries of river Ganga, have not been demarcated and
consequently, influential people are encroaching upon their flood plain
area. There is also a complaint about illegal discharged of untreated

sewage in both the rivers.

9. Having regard to the issue which has been raised in the original

application, we deem it proper to implead following as respondent:-

. Member Secrotary, Uttar Pradesh Pollution Control Board;
#i. ACS/PS, Urban Development Department, State of UP;
fi. Commissioner, Municipal Corporation, Varanasi;

iv. District Magistrate, Varanasi.
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3. Let notice be served upon the ahove respondents who on receipt of
the notice will ascertain the correct position and will file their

teport/response on or before the next: date of hearing.

4. List the matter on 16.02.2024,

Prakash Shrivastava, CP

sSudhir Agarwal, JM

Dr. A. Senthil Vel, EM

December 04, 2023
Original Application No. 483/2022
JG
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JALKAL VIBHAG, NAGAR NIGAM,
VARANASI '

Assi/Nagwa drain-

. -Present flow in this drain is around 78 MLD. 50 MLD is behlgn'eatedatRamnaSOMLDSTPmd
balance 28 MLD goes down into River Ganga. To arrest this sewage, construction of 55 MLD STP at

hagwanpur is approved by National Mission For Clean Ganga (NMCG). Bidding process is completed,
leiter of award has been issued and agreement shall be signed by February 10, 2024 and work will start
from March 01, 2024 and will take 02 years time to complete as pet reported by Mr Ashish Kumar Singh,
Project Manager, Ganga pollution prevention Unit UP. Jal Nigam (Rural). For interim measure,
biotemediation process is being carried out by Jalkal Vibhag, Nagar Nigam, Varanasi at three points
(Saket Nagar, Sankat Mochan Durgakund and Ravidas Park) along the drain.

: Inmterception and diversion of this drain is proposed under above mentioned 35 MLD STP at
Bhagwanpur as per reported by MrAshish Kumar Singh, Project Manager Ganga pollution prevention
Unit U.P. Jal Nigam (Rural), For interim measure, bioremediation process is being carried out at two
points along the drain by Jalkal Vibhag, Nagar Nigam, Varanasi.

$amne Ghat drain-

: This drain is tapped and diverted through assi interceptor -sewer pipe line. Because of being
partially chocked sewer pipe line overflow is occurring and flowing down into River Ganga JFor
redressal of this issue disilting work of Assi interceptor sewer pipe line is ongoing and soon it will be
completed. For interim measure bioremediation process is being carried out at two points along the fiow
(going down to River Ganga) by jalkal vibhag nagar Nigam Varanasi.

) | ggron 1

(0.E . (Vijay Narayan Maurys)
Secretary . General Manager
' Jalkal Vibhag, Nagar Nigam Jalkal Vibhag, Nagar Nigam
: Varanasi Varanasi
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: Present Now in this drain is sround 78 ML, D. 50 MLD is being treated ﬂ!
Ramna 50 MLD s1p and balwnce 28 MLD goes down into River Ganga. To m‘ﬂ
this sewage, construction of 5§ MLD STP at Bhagwanpur is approved by Na“{”’a;
Mission For Clean Ganga (NMCG). Bidding process is complete, letter of award has
been issued and agreement shall be signed by February 10, 2024 and work will sm
from March 01, 2024 and will take 02 vears time to complete. However, for mtemm
nweasure, bioremediation is being carried ot by Varapasi Nagar Nigam, In addition w
this, NMCG has also appraved project for treatment this additional flow thmugh
Advance Oxidation Process till the work of consiruction ﬁi STP iz completed. work it
in progress and the plam shall become operationa! by February, 2024, ”
Nakkha drain-

Interceprion and diversion of this dmin iz proposed  under abuw

menm}ned 33 MLD  STP at Bhagwanpur, For interim measure hioremediation ;s

being carried out by Jal Kal Department, Nagar Nigam, Varanasi.
Samne Ghat drain-

This drain s tapped and diverted through Assi intercepior sewer p:pe

line. Overflow is occurring due to choking of this sewer line. Jal Kal Depimms.m, ;

Nagar Nigam, Varanusi has been informed for cleaning of this pipe line t};ﬂﬁ:

annexed). Jal Kal Department, Nagar Nigam, Varanasi is conducted bioremediation o

{

this drain till desilting of the pipe line is completed. |
. 4 »
L- ol

(Ashish Kumar Singh)
Project Manager

Gangn Pollutivn Prevention Unit,

LLE. Jal Nigam {Rurahy
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'mﬁ#ﬁmﬁag’ti%ma‘fﬂﬁaw

aranas

Flow Tapped | Nameof | Remarks
{MLD} {¥/N) STP with
inYr installed
2017 capacity
] 1 Phulwariya 7.60 tapping has been done by Irrigation Department and
) Drain ‘ Y diverted to 140 MLD STP at Dinapur. Over flow of
{2 Sadar Bazar 2 : tapped drain is discharging into River Varuna which is
Draln_ 00 Y ;:g MLD | oquired to completely tapped by concem department.
3 ;
xia; Bazar 010 Dinapur/
' o Y Chauka
14 Taily .
| D'f;}’:m 18.00 , | Gnatmes
15 | Nakkhighat '
? Drain 0.10 Y
6 Narokhar 750 Partially
5 Drain ) Tapped | 120 MLD -
17 Nai Basti Drain | 3.00 Y STP
13 Sarang Talab Goithaha | For interim measure, tapping has been done by
; Drain 150 v irrigation Department and diverted to 140 MID at
e T Centrallai Dinapur, however the flow will ultimately reach at
i Brain 6.50 v Goithaha 120 MLD STP , once entire Trans-Varuna is
10| Orderly Bazar : covered by sewerage network.
o 7.00 v | e0mp Over flow of tapped drain is discharging into River
11 h STP varuna which is required to completely tapped by
Dr:ir:ra 2 150 N Dinapur/ | concern department.
120 VLD
12 5‘3;“"1 Colony 1.50 v STP 1
13 B:::ras Drain Goithaha
1.00
No.-5 Y
14 Hukudgan}
Drain 250 Y .
15 Durga Drain 87.00 N DPR for interception, diversion and constraction of STP
) of capacity 55 MLD for treatment of Durga drain has
been sent to National Mission For Clean Ganga (NMCG)
in April, 2022 for approval. Approval is awaited.
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